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Hon`ble NGT, OA 146/2023 (CZ) 
 

REPORT 
 

Sub: Report in compliance to the Hon’ble NGT order dated 12/07/2024 in the 

matter of OA 146/2023 (CZ) Mr. Pratap Vaare Vs. State of M.P. & 

Others. 

 

Hon’ble NGT issued following instructions on dated 12/07/2024 in the 

matter of OA 146/2023 (CZ) Mr. Pratap Vaare Vs. State of M.P. & Others.:- 

“…3. Learned counsel Ms. Parul Bhadoria for State PCB has filed action 

taken report with regard to the environmental compensation. Copy of the 

same be provided to the person concerned and after giving an 

opportunity of hearing the matter may be finalized and report be 

submitted before the next date of hearing.” 

In compliance to the above order of Hon’ble NGT dated 12/07/2024, 

following actions has been taken regarding providing the opportunity of hearing 

for finalization of environmental compensation:- 

1) The letters were issued to the concerned colonies namely 1) The Prospera 

Multi Storey building, 2) Palmcrest Multi Storey building, 3) Priyadarshini 

Colony, 4) Gulabi Nagar (Pink City as per petition), Ward no 53, 

Bagmugaliya, Bhopal through their responsible persons. The detail of the 

responsible persons is obtained from Building Permission Department of 

Bhopal Municipal Corporation, Bhopal.  

2) The intimation is issued vide letter dated 23/08/2024 to the person concerned 

informing them the details of environmental compensation imposed upon 

and giving opportunity of hearing through personal appearance or through 

written submission within 15 days time to MPPCB. Copies of the letters 

issued are enclosed as Annexure – I. 

 

 

 

 Brajesh Sharma 

Regional Officer 

RO, MPPCB, Bhopal 

Prakamya Tiwari 

AE 

RO, MPPCB, Bhopal 
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